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Reports under the Monopolies   and 
Restrictive  Trade Practices Act, 

1964. 

 

[Placed in Library. See No. LT-
2313/78 for (1)  and (2)]. 

Report of the Railway Convention 
Committee 

SHRI SYED AHMAD HASHMI 
(Uttar Pradesh): Sir, I beg to lay on the 
Table a copy of the Third Report of the 
Railway Convention Committee on the 
action taken by Government on the 
recommendations contained in the Ninth 
Report of the Com. mittee, 1973, on 
Social Burdens on Indian Railways. 

Petition Re working and service 
conditions of the extra departmental 

employees of the Posts and Telegraphs 
Department 

SHRIMATI LEELA DAMODARA 
MENON (Kerala): Sir, I beg to present a 
petition signed by Shri B. K. 
Samantarary, Mail Carrier, Cjo Sub-
Postmaster, Nuapada (Ganjam) and 33 
others regarding working and service 
conditions of the Extra Departmental 
Employees of the Posts and Telegraphs 
Department. 

I. Report   (April 1978)  of the Law
Commission of India on the Hindu 

Marriage Act, 1955 

II. Report of the Law Commission of 
India on Article 320 of the Constitu-

tution and related paper 


